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I Member ViceChajrpan 

List on 26.9.02 to enable the 

1 respondents to tile written statement. 

Menber vice-Cha irman 
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31.7.02 	 Neard Mr. S.Sarma, learned 
- I counsel for the App 

The application is adm itted, 
I 	 Call for the records, 
I 	 List the matter on 28.8.2002 

Ifor orders. 
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0.?. 211 of 2002 

8.11.02 
List on 11.12.02 to enable the 

respondents to file written statement. 

Member 	m- 

k 
in 

11.12.02 	 Pleadings are complete. List 

the matter for hearing on 7.1.2003. 

The applicant may file rejoinder, if any, 

with two weeks from today. 
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Member 

	

[V i—c Ch anai 
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7.1.2003 Present: 	Hon'ble 	Mr 	Justice 	'V.S. 

	

•• 	Aggarwal, Chairman 
• . 	. 	•.• 	Hon'ble Mr K.K. Sharma, M 	 Administrative Member 

: Heard the learned counsel for the 

•:.pties. Hearing concluded. Judgment 

defi.vered in open court; kept in 

separate sheets. The application is 

]1owed. . 	order as to costs. 
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CENTRAL ADMINISTRATIVE TRIbUNAL 
GUW2-UIKf I I3ENCH 

O.A. / No. 	.211, 	o f 2002 
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DATE OF DECISION 

Miss Bulu Das 	 , , 	. ApPLICNT(S). 

M -  B.K. Sharma, Mr S. Sarma, Mr U.K. Nair 

afldMSU. Das 	. . . . 	. 	 . .,. 	2-WVOCATE FOR THE 

L APPLICANT(S). 

- VERSUS - 

	

heeiU,nion of India and others 	 RESPONDENT(S). 

	

• Mr.K. Ch audh ur i, Add 1:  C.G.S.C.  . G. 	, • 	. , 	ADVOCATE FOR TH 
RESPONDENT(S). 

T HE I-ON'BLE MR JUSTICE V.S. AGGARWAL, CHAIRMAN 

TH HONTBLE MR K.K. SHARMA, ADMINISTRATIVE MEMBER 

l.Wlkether. Reporters of local papers may be allowed to see 
the judgment ? 

be referred to the Reporter or not 7 

3.Wether their Lordships wish to see the fair copy of the 
jhdgment 7 

4. Wether the judgment is to be circulated to the other 
Bnches ? 

Judgment delivered by Ho t ble Chairman 

N 



CENTRAL ADMINISTRATIVE TRIBUNAL 
GUWAHATI BENCH 

OriginalApplication No.211 of 2002 

Date of decision: This the 7th day of January 2003 

The Hon'ble Mr Justice V.S. Aggarwal, Chairman 

The Hon'ble Mr K.K. Sharma, Administrative Member 

Miss Bulu Das, 
D/o of Late Harmohan Das, 
Resident of Village- Jaljali, 
P.O.- Dwarkuchi, Mouza- Panduri, 
Rangia, Kamrup 	 Applicant 

By Advocates Mr B.K. Sharma, Mr S. Sarma, 
Mr U.K. Nair and Ms U. Das. 

- versus - 

The Union of India, represented by 
The Secretary to the Government of India, 
Ministry of Communication, 
Department fo Posts, 
Dak Bhawan, New Delhi. 
The Chief Post Master General, 
Assam Circle, Guwahati. 
The Superintendent of Post Offices, 
Nalbari- Barpeta Division, 
Nalbari. 	 Respondents 

By Advocate Mr A.K. Chaudhuri, Addl. C.G.S.C. 

0 R DER (ORAL) 

V.S. AGGARWAL. J. (CHAIRMAN) 

The controversy in the present case is very narrow. 

The applicant (Ms Bulu Das), virtue of the present 

application seeks a direction to the respondents tc 

appoint her on compassionate ground to the post of Gramin 

.ak Sewak. 

YW 

2. 	Sw -n of all other details, it is relevant to 

mention that the father of the applicant died in harness 



2 	: 

on 22.5.1995. The applicant had applied for a Group 'D' 

post on compassionate ground. The name of the applicant 

was approved on 11.11.1999 vide Annexure-l. Subsequently, 

on 13.3.2001 the respondent had written to the applicant 

the letter, which reads: 

"Ref:- Your application dated 12-1-98 

You 	were 	approved 	on 	11-11-99 	for 
appointment on compassionate ground under 
relaxation of normal recruitment rules as PA and 
you are in the waiting list since then. You could 
not be appointed so far due to non-availability of 
vacancy in this circle. 

Therefore, you are asked to express your 
willingness whether you are agreeable to join in 
any other department within or outside Assam. On 
receipt of your willingness, other department will 
be consulted to consider your case." 

The applicant had conveyed her willingness in this regard. 

In pursuance thereto, another letter dated 21.11.2001 was 

sent to the applicant offering her the post of Gramin Dak 

Sewak. The said post was stated to be vacant. The 

applicant had replied that she is willing to accept the 

said post till such time she is not offered a Group 'D' 

post. 

Keeping in view the said condition that had been 

stated in the offer of appointment, the respondents did 

not offer the post to the applicant. 

By virtue of the present application, the applicant 

now seeks that she should be appointed on compassionate 

ground to the post of Gramin Dak Sewak. 

During the course of the submissions, Mr S. Sarma, 

the learned counsel for the applicant, has explained.that 

since the applicant was waiting for an appointment letter 

to a Group 'D' post, therefore, the said condition had 

been imposed, otherwise she is willing to work as Gramin 

Dak Sewak. Once the applicant is willing to join 

unconditionally......... 



unconditionally the post of Gramin Dak Sewak, it becomes 

unnecessary for this Tribunal to ponder with any other 

controversy. Accordingly, we allow the present application 

and direct: 

If there is post of Gramin Dak Sewak available at 

present, the applicant should be appointed on 

compassionate ground against the said post. 

In case no such post is available presently, the 

applicant should be offered/appointed as soon as 

the next vacancy arises. 

6. 	With this the application stands disposed of. No 

order as to costs. 

K. K. SHARMA 

	
IGG 

ADMINISTRATIVE MEMBER 
	 CHAIRMAN 

nkm 
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BEFORE THE c::ENTRAL ADMINISTRATIVE TRI}3JNAL 
GUWAHATI BENCH 

(An ai.pIication under section 19 of the Central 
Adm:.n:tstrat :i ye Tribunal Ac:t 1985) 

. . 	 of 2002 

}3E'IWEEN 

Miss Bulu Das 
D!o late Harmohan Das 
R/o Viil 	Jal.jali. 	Pcj-Dwarkuchj 
"kDuz a— Panduri 
Ranj i a, ffrrtrJ 

cplicant. 

VERSI.JS 

1 Union of India, 
Represented by the Secretary to the Gcvt. f :Enia, 
Ministry of Communication, Dent of Posts 
Dak Bh awan New Delhi 

2 The Chief Post Master General 
Cjrje owah'ti—:7e1001 

3. The Supdb of Post Offic:es 
Nalbari—Barpeta Division, 
Nalbari-781335, 

Responc:ents. 

PART I CULARS OF THE APP LI CAT I ON 

1 PARTICULARS OF THE ORDER AGA INST WHI OH THIS APP L ICA'r.[ON 

is MADE 

This 	application 	is 	di rec ted 	aanst 	the 

act ion/ inac:t ion on the part of the Respondents in not 

cnsiderinc the case of the applicant for compassionate 

appointment even after the approval made by the competent 

author:i.ty. This appi :Lcation is also directed ac1ainst the 

action of the respondents in appoint inç juniors to the 

applicant supersedjnçj her merit position by issu:inq various 

order's as reflected below in paracjraph Hfacts  of the case 
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2, LIMITATION 

The 	app Ii cant 	dec 1 ares 	that 	the 	instant 

application has been filed within the limitation period 

prescribed under section 21 of the Central Administrative 

Tribunal Act 19B5 

3. JURISDICTioN 

The app]. icant further decl ares that the subject 

matter of the i:ase 15 wit.nin the jurisdiction of the 

Administrative Tribunal, 

4, FACTS OF THE CASE 

41. That the 	appi:icant is a c::itizEn 	of India 	and as 

such he 	is entitled 	to 	all the rights, privileges and 

protect ion as guaranteed by the Constitution of mdi a and 

laws framcJ thereunder. 

4.2. 	That the father of the applicant Late Harmohan Des 

working as a Postal Assistant in the Tamulpur Sub Post 

ffice, On 22,59 	father of the apolicant died in the Sub 

Post 	Offc. 	itse]. 	.'... 	 . 	
;:. 	 ; ime of his 	death 	the 

applicant Left 	ind his wife and minor dauçt pr an -c:ns 

among which the applicant is the eldest one. Immediately 

after death of her father, the app]. icant preferred 

representations before the concerned authority. 

4.3. 	That the r'espondents acting on the 	r'epresentations 

ff led 	by 	the applicant directed her to 	submit 	all the 

necessary 	documents pertainiop 	to her 	educatonal 

qualification etc. 	Accordingly, 	the respondents after due 

r.orsiderat ion of 	the 	matter 	and 	after sc::rut mi 	inp 	all the 

2 



re I avant dcc::uments the Ch i ef Postmaster General approved the 

arpointrnent 	of 	the app 1 ic:ant 	for 	her recruitment on 

corassionate 	ground rd 	axing 	the 	rul es The 	aforesaid 

approve], 	has 	been 	made pursuant to 	a 	recommendation 
of 

Circle Sc ]ec:t ion Committee 	const i t;uted 	for that purpose To 

that 	effect 	the 	Respondent Ncu 2 	issued an 	order 	dated 

11,11 	99 by which 	the aforementioned recommendat ion has been 

irede to 26 candidates in wh I cii 	apo Ii cant 	s name app eared at 

Serial No3 

A copy of the orderd atod ii 11 99 

(extract) is annexed herewith and marked 

as 

44 	That after issuance of 	the Annexurdl order 	
dated 

ii 	11 	99 	the Respondents issued 	a 	ccmmuricat ion 	dated 

13 3.Si 	to the 	app:!. Ic ant stat inc 	that 	due to 	non'- 

av'ai labi ii ty of vacancy she could not he given af.po1ntment 

in 	the Circle and apprised about the fact that 
sub i ect 	to 

hr willingnessishe can be accomi'nodated 	in other Department 

in 	Postal or Deiertment outside 	Assam 	The applicant 

immediately 	on 	receipt 	of 	the 	said 	order 	
'pieced her' 

will incness accordingly. 

A 	copy of the order dated 1301 	is 

annexed herewith 	and marked 	as 

That 	immedi at.ely 	after issuance of the order dated 

ii 	11 	99 the r'espondcnts have 	lssud 
yt another order dated 

21.11 	01 by 	which 	decision of the 	Directorate has been 

conveyed regarding 	CompassiOfl?te 	appointment of 
the wait 

1 isted rardidatd 	against 	the vacant 
sewas 

 

I , 	 i' 	 •1 I' 
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ubjct to willingness ,  By the said order dated 21 :. I ci the 

'epondent No 4 has :int:mated the applicant to place ' her-

willingness to' that effect and accordingly present applicant 

l aced her wi 13. incness to serve as Gramin Dak Sewak 

A copy of the aforementioned prder dated 

21 11,01 is annexed herewith and marked 

as Annexure- 

4 ..6 	That the respondent No 4 in continuation to the 

aforesaid or'der dated 21 11 ,01 issued another order dated 

27.2 02 md cat I ng 4 vac: anc I es of Gramin oak Sewak under 

Nalhari"-Barpeta D:i,v:ision. In the said order itself the 

Respondents 	sought for will ingness from 	amongst 	the 

enlisted cand i-dates ci aiming compassionate appointment In 

the list ac:c:ording to seniori y the name of the applicant 

appeared at Serial Nc::f3 and since there were 4 vacancies she 

p1 aced her wi :i 1 ingness to serve 'as Gramin Dci-: Sewak 

A copy of the said order dated 27202 

is 	annexed herewi th and marked 	as 

LlOL:L 

4. 7. 	That the respondents however without taking into 

consideration the claim of the applicant and 	without 

maintaining the 	sen atim of .....i e list 	appo:inteci one Sri 

Biswajit Das as (3r -m in Dak Sewak in Kachukats D 11 	on 

C: 0 

by now the respondents have sought to fill up all the 4 

posts as indicated in the Annexur'e"4 orc:Ier dated 27202 In 

respec:t- of said Sri Biswai it Das the CTh i ef Postmaster 

General Assam C,irc1e c-3uwahati has already approved his 



card idature for cmasionate appointment as Gramin Dak 

Sec&;ak in Kachukata B U and to that effec::t the LPMG isud a 

letter dated 1002 where by MrOas has been asked to 

produce his Oriqinal Certi'ficate/dccumente. tefor'e 2272 

A copy of the said letter dated 10.602 

is 	annexed herewith and marked 	as 

Annexure5 

48 	That the app). icant hiçjhi içhtinçj her grievances 

made several representations to the concerned authority 

p1 acing her will inqness to serve as. bramln Dak 3ewak 

anywhere but excluding her claim the respondents have sought 

to fIll up the aforementioned 4 vacant posts by her juniors 

It is noteworthy to mentioned here that the name of Sr;. 

Eiswai it Das appears at Serial No5 and under no 

circumstances he can be accommodated one of those 4 

vacancies mentioned in the order dated 27.2.02. High). ight ing 

those grievances app). Icant preferred numbers of 

representations but same yielded no result in positive and 

situated thus she has come under the prctect I ye hands of 

this Hon 'tile Tribunal keeling apprcpriate rpL]LT 

The 	erpl icant craves leave of this 	Hon bl e 

Frbunal to annexed some of the representations and the 

option exercised by her,  as Arej,.j' 

That the app]. icant begs to state that in te matter 

of pub 1 Ic employment the respondents be inc a model employer 

shcx,.i:Ld set an example by adooting fair means but in the 

instant case dcvi ation is seen apparently. Al]. along the 

responc:ent.s kept on intimately regarding her tsjl 11 inqness to 

serve as I3ramin Dak Sewak and since the applicant is in need 



of job accepted all the condi ticns 3. aid down 	by the 

rpondents 	The respondents themse I yes has c: i rcul ated the 

priority list where in her name appeared at serial No.3 but 

iqnorincj her claim the persols whose name appeared at Serial 

has been given due approval ignoring her claim. 

Ami tted I y 	said Sri Bi awaj i. t Das is not an approved 

cndi.date taking into consideration the 	nre>Lire1 letter 

dated 11.1:1.99 and as such he is not entitled to get the 

uenef it of compassionate appointment and thus order dated 

10. 6.02 conveying such approval is U ab 3. e to be set aside 

and quashed. 

4.10. 	That the app :1 ic:ant begs to state that presently 

respondents are making a move to fill ups 1 1 these 4 posts 

mentioneci in the Anne>ure....4 letter dated 27.2.02 by juniors 

to the applicant The name of the app). icant appeared at 

Si No.3 of the said list and she e>ercised all the opticns. 

The respondents on the other hand kept on assuring, regarding 

her comassioriate appointment but t::i 3.1 date nothing has been 

done. The respondents now soLIç3ht to fill up those posts by 

juniors and out.iders and apprehending that fact the 

applicant has come before this Hon bie rr'ibunsi seek ing an 

interim cii. rect ion towards the respondents rest ra inng them - 

from filling up those poets mentioned in the order dated 

272.02 without the leave of this b1 e Tribunal 

• GROUNDS FOR RELIEF WITH LEGAL PROV I S ION 

I 	For that the respondents have acted illegally 

depriving the applicant from her leg :Lc.lmate claIm 	of 

appontmefl t on compassionate basis and as st..tch same is not 

sustainable in the eye of 1. aw and Ii, able to be set aside and 

quashed 

cp 



5,. 2. 	For that 	the name of the 	app I icant being 	at serial 

No 	.::. 	 of 	the 	at: 	roved 	I. iSt 	01 candidates for appointment on 

compassionate 	basis 	the respondents ought 	to have 

maintained 	the sari atim and ac'pointed 	the applicant 	in the 

post of (rarnn Dak Dawak 	in a near by post off ice 

5'.3. 	For that the respondents have acted illegally in 

filling up of 4 posts as mentioned in the order dated 

2'.02 ignoring the c:laim of the appi itant 

5.4 	For that the respondents have acted iii eçai ly.  in 

not considering the case of the applicant; wneraas ±here are 

sufficient vacancy takinc into consideration the oriorit\' 

list'. 

'.5 	For that the respondents have acted U legally in 

;pprov ing the name of the respondent No '.4 who is not an 

app roy ad c and date for compassionate apro i n tmen t as 

ref.! acted in Annaxura-i order dated 11 ii '.99 

S 	 For that the respondents oupht to have taken into 

consideration the seniority list, and they ought to have 

provided employment to the api icant The respondents being 

• 	a modal employer shoulmi have actea ta ny in the matter of 

pub! ic employment and ouc:1ht to h eve prov idao amp . oyment to 

the applicant who is well within the zone of consideration 

tak ing into considerat: jn the avail ab I a vacancy'. 

For 	that 	in any view of the 	matter 	
the 

acton/nact: on of the respc:ndents are not sustainabLe in 

the eye of law and I :i able to sat aside and puashed 

111 

7 



The appi ican'i; craves leave of the 	Tribunal 	to 

advance more grounds both legal 	as well as 	factual 	at 	the 

time of hearing of the case 

DETPi LB OF RE:ME:D I ES E: XHAUBT ED 

That the applicant declares that he has e>hausted 

all the remedies available to them and there is no 

alternatIve remedy eval :t, able to h im 

'7 . NA 'TTE:RS NOT PREVIOUSLY i i LED oR REND NE ] N ANY 
OTHER 

COURT 

The appi ic:ant further dcc lanes that he has not 

'filed previously any appiicatiOfl writ petition or 
Suit 

regarding the grievances in respect of which this 

app I icat ion is made before any other court or any other 

Bench of the Tribunal or any other authority nor" any suc.:h 

application writ petition or suit is pending before any of 

t h em 

Under the fac':s and ci rcums'baflces stated above 

the app 1 Ic: ant most resIJ cc t fully prayed that the instant 

application be admitted records be cc], led for and after 

hearing the partIes on the cause or causes that may he shown 

and on perusal of records be ci rant the 'to 1, 1 owl nn re I efs to 

the applicanti - 

To set alde and quash impuqoed AnnexUre"5 order 

dated 10602 

82 	To direct the respondents to appoint the applicant 

on
compassionate ground in the post of EJramin flak Bewak as 

met jond in Anne x'ure4 order or any other,  posts 

commensurat ing to her educational qualification 

.t] 	 e' 



B3 	To direct the respondents not to li ii up any of 

trese 4 posts mentioned in Annexure?4 order dated 27. 2 . 02 or 

arty posts presently lyinq vacant under the respondents 

without fi ret consi de rinq her case for compass innate 

appointment 

Cost of the appi ication 

35 	Any other relief/reliefs to which the applicant is 

ent iti ec: to under the facts and C: I rcumstsnces of the case 

and deemecj fit and proner.  

. i iR I M ORDER PRAYED FOR 

Pendinçj disposal of the app). :Lcat ion the applicant 

prays for an interim order directing the resondents not to 

f:ri. i. up any posts including the posts mentioned in the order 

dated $i $n02 without 'fi ret coneiderng the ci am of the 

ap I icant 	and suspend the operation of the Ann e>.ure-5 	order 

dated 	10n602 till 	•f3.nalisatiofl 	of the OAfl 

10 . 	 cnn is cassunannnncKflcnisSnisnfl M 	 15* 

1.1 PARTICULARS OF THE I P 0 

in 	 No  

2. Oat e 	 / 	-. 	.. 

c.:n Payable at 	t3uWahati 

LIST OF ENCLOSt..JRES 

As stated in the Index 

/ 

9 



VER . F I C(F I oN 

1, 	Miss }3itl u Das , 1)/c 1, ate Hr'moh an Das 	acted 

about 	:1 years, R/o Vill. JaIal 	Po--Dwarkuc:h:t , 

Panduri 	Ranc i. a 	Kamrup P IN7Bi 76 	do hereby so). emn 0 y 

affirm 	and 	verify 	that 	the 	statements 	made 	in 

paragraphs LL ) L- 	&k & 	 are 

true 	to 	my 	know I edge 	and 	those 	made 	in 

paragraphs (' are also true to my lecal 

advice an d the rest are my humble submission before the 

Hon 1D1 a Tribunal I have not suppressed any material facts 

of the case 

And I siqn on this the Verificat;ion on this 

th 4i-day of 	of 2002 

j't 

Signature 

I 

HMO 
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kNNEXURE4 
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1)El'AflT1}Nr OF POSTS OFFICE OF TilE CHiEF POSTMASTER CNERAL: &SSAM 	CLE.GuwiArl 7! Ogi 

2J'AF/I6_iJc/97 	
dated at Guwhü the 11 Novcmhcr, 

On the recomniendations of (hc Circ1 S!ection Committee, the Chief 
Postmaster Ce cnl, Assarn Circle, CuwaJut; has teeu pleased to approve ppoiutmrt of 

the following applicants under relaxation of normal rcruitrneot riies in 
PAJSA Postman / Mailguard 	

and GrouD cadres. The candidates ere iited below 
according to seniority as per the date of receipt of applicatior. 

i. 	 . 	.. 	 - 
uti- nicu tHat the fll)ovC cscs have oniy bcn r.pproyed for recruirnent under relaxation rules by the Circle Selection conlillitirl,  and the said apprvl does not confer 	upon 	the 	approved 	candidates any 	rig 	for 	 cda(e 	aborpiion 	ris 	their flPpoifl(ment will be further s'bject in 	avIb;!l ci 	as per the extant r;cs erning the rccruitrneiit under relaxation of nc•md rules. 

Their fippoifliment  Will further b 	subject to V 	iflcti 	of their cliy which will be verified by 
the flPpOiniiug authorites from the 	 is-'iq eligibility 	criteria. 	Accordingly 	the 	 the approved 	appicn 	iIt 	be 	rquked 	to 	produce original ceriflentes especially 	ccrtiflcte of eductionaJ 

dine of birth 	ec wiich will be verified persoiially by the appointing auU3oritie 	gardh; their gensinn tefore fippointing them. 

JM/SA CADRE 	
I 

Si 	CO/flOfjkfflr.k 	jLjelicant 	Nxmcf the dcccawd 

i!S 	under co's Jurisdiction 	. 

• 01 	SIaWI642/96 	Md Nlonlcz All 	Lac N 	Jboo 	/Ui 
0 

U.-N Sig Pctman. 
(iU;h.nj (.;I:) 	 . 

C 	SaflhI6-1/97 	Sn Bhaskv l3oi'o - 	- 

//03 	SLWJG 1 /98Miss Bulu 	s 
J INc 	o 

0 UgnVr 	7 Ex P&Tn mbulpur SO 	 . 
04 

j 	s 	 CJ 	KL I)c Son • 	 Ex P AGuwaJujj CFJ 	-, 	. 

St.iTij6- O/ {quc 	ic 	J 	;uiidin Chi.udhwy 	 Scm E 	PA i'a.j 50 	: 5  
0 
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Yi 
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s 
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All  
NNEXURE 

/ 	23 	StaW23-7/98-Rl' 	Miss l3hagya (Jogol 	late i)otIsh Gogoi 	 daughter 
Ex MP,Chabua SO 

24 	S1 a0023_8/98.lUb 	Sri Batmi Cli Panging 	late Katiram Paiiging 	 Son 
Ec Gd) Lilabari Airport SO 

25 	Stalt123-18/98/111? 	Smti Puspa Kuniari 	late Sri Prasad Kuriui 	Wifc 
Ex Gr.I),Dibnjirli 

26 	StaW234199-RP 	Sri Pradip Garb 	late Manl Oath 	 Son 
E:c Gr.DFiitsukia 110 

rhe following cases were rejected by the CSC: 

• 	01 	Siaffi16-28/98 	SriAninKrBrahrna 	latcKarncswarfirahma 	Son 
Ex IISG-1l lIRO Guwahati 

02 	Saff/23-1/97 /1W 	Mrs Aparita Das 	Latc Kanailal Das 	 Wife 
Ex SDIPOs, Jorlit 

03 	StalTR6-30/98 	Smti Kanchan 11a7arika Late Charx.tra Kairta Ilazarika 	Wife 
Ex PA Dispur SO 

04 	StafT/16-37/95-RP 	Smti Basanti Mahata 	Late Badan Mahata 	Adopted daughtcr 
E.x Ott) Kacimganj 110 

05 	Staff/23-14198-11P 	Sri Suni }3orah 	Late Gancsh Cl I3orah 	Son 
Ex MM Mariani 	 - 

TO: 
L 

.' 	1. All Uiviional 11d5 in As3am Circle for inform tion. 
APISIG STAFF 

The Postmaster General, Assarn Region. Guwakaii. /• copy of the list 	0t10_CPMG 1 Guishati 
may be kept in the individual file of the candidates conccnx4 

Concerned Dealing ASsIL Co for keeping a copy of the list to the .... • 

• 	
. 	Individual file of the candidates concerned. 	 11 PANGERNUNS(ç4'U. 

APMGSTAF1 k 
0/0(TPMG GUWAIIATI - I 

Afleste 
4v 

4dvocati 	
I 
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I 	0 	 DEPARTMENT OF POSTS ANXURE  

. 	 ;FFICE OF THE CHIEF POSTMASTER CENERAL :: ASSAI'l CIRCLE  
/ / 	 nHhI nWA TT 	71fl 	 (I 

	

_,wrU ri 4. 	( U I UL4 I 

N ot Staff/16—Rlg/oe/part 	 Dated Guwahati the 	13 3 2O 

7smt. ki2 
ll4;21 

p10 
* ; cJjk1 IA], 	4 

Sub:— ApPointment on compasjorato ground under relaxation of 
normal rules— case of Sri/&mt. 

i 	 - Ref: 	 ci—  Your application dated ii- 	t 

You were aPPrOved on 	/J_9' 
for appointment n compassjonati ground under relaxation of rormal recruitment rules as 	DA 

and you are in the waiting list Since then. You could not be appointed 
so far due to flon —avCilability of vacancy in this circle. 

Therefore, you are asked to express your willingness whether you are agreeable to joinany_other doartrnent within or ou t s ideAssam. 
.wil1 ~ consideryou ca se.  

(S. Shyam) 
APMG(Staff) 

For Chief Postmaster General, 
Assarn Circle, Guwahatj-1. 

Copy to concerned file. 

4 
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DEPARTMENT OF POStS:: INDIA 
0/0 the Supdt. of Post. Offices :: Nathan flaiicth Division 

Nalbari-731335. 

To, 
1.Shri Gunajit Pathak 4  S10 Late Haipacl Pathak, Ex- Postman,Barpeta HO 

Viii: Rayatpara PO& Dist. Barpeta 
2.Sni Dipak Baro, S/0 Lite I3ipin Oh. Bo,E<- SPM Doonuti SO 

'ill: Bairagi P0: Nathkuchi , Via - Assaiii Syntax 
3.Miss Bulu Das, D/O Late Harniohan Das, Ex- PA, Tambulpur SO 

/ At P0: Dwarkuchi SO 
/ 4.Mrs Gitima Dcvi. W/0 Late Dandeswar Sarma , Ex- PA, I)ivl 0111cc 

at: Patacharkuchi 
5.Sri Biswajit Das, Sf0 late Prabodh Das, Ex-Group —I), Rangia SO 

\'ill: Pub Sitalra, P0: Rangia 
6.Sri Uttam Ramchiary, S/O Late Lout. Ramehiar ,Ex- Postman, Ishowampur 30 

Vill:Rankucijhar, 1-1 0: Medagha1. 
7.Smt Pratima Taukdar, D/D Late Ramesh Cli. Das. Ex-0!S Cash. Ran Ia SO 

Vill& P0: Kakaya via: l3clsor 

No: B/A-77 	 Date:: 21-Il200 I 

• Sub:: 	CompaSSiOnate appoutiucn( 

1n pursuance of CO/GH letter no. SiaIf/ 16-RJg!8'8/pa did. L108-2001, it is to 
intimate to you that the Directorate has decided to c.onider the case of wail listed candidates 
approved for appointment under compassionate ground for vacant. Dost of(3iamn Dak Sewak, if 

you are willing and eligible for the post. 

As such, I have been directed to ascertain your viiiingucss for the ODS post ad 
choice of station, if any. 

It is therefore requested to stihmtt v -rv 	ignes (i ( ! 	rosi and ehocc c! 

station, if any, at an early &itc. 

olPost Offices 
'albani T3arpcia L)rvision 

I 	 l'JaIharVI8i335. 

4dvocat 



kNNEXURE 

DEPARTh1ENT OF: POSTS :: INDiA 
Office of the Superintendent of Post Offices:: Nalbari Baipeta Division 

Nalbari-78 1335 

To 
Sri Gunajit Pathak, Sf0 Late Iiarip:da Pathak 
Ex-Poslinan, B arpcla JjQ, Vii I- R a3 ,Mp ara, P0J3 arpeta. 

Sri Dipak Barn, 5/0 Late Bipi' ' 1: fl 

Ex-SPM, Doonmi SO ViJl-I3aivagi, PO-Nathkuchi 
Via- Assarn Syntax ISO. 

Miss Bulu Dan, 010 Late Flannoh;n Das 
Ex-PA, Tambuipur SO, \ l&PO-Larkuchi SO 

Mrs. Gitima Dcvi, W10 Late flaiidwar Sarma 
Ex-PA, D.O.Nalbari at Patacharkuhj. 

Sri Biswajit Das, SI() Late Prabodh i)as 
Ex-Gr-D , Rangia SO at viti-Pub tara, PO-Rangia 

Sri Uttam Ramehiary, SI0 Late Lotit Ramehiary 
Ex-Posirnan, Bhowanipur SO, vi If- Barhchijhat 
PO-Medaghat, via-Msam Syntax 0. 

Sruti. Praatima Tatukdar, D/O Late Ramesh Das 
Ex-OIS cash, Rangia SO , vill11 10 Kaktya, via-i3cclsor. 

o. iVA-77/Si.atcmet 

 

at Natbari the 27•02-2002 

Sub: 	Compassionate appointment. 

In contim'ation of this office lcttcr No. 131A-77. did. 211i-02 on the above subject 
it is intimated that the following post of GDS art. lying vacant undCr this Division. 

Please submit your choice of pIac!vil1ingnes to work as GUS in the following 
GDS posts, if any, within 7 days from the date oi ccipt of this letter. 

Name Qf post aild pitaclied office 	 Nflure of works 
EDDA, Jagara SO 	 Delivery work of 6(six) villages and 

/1 	 LLJ 

EDDA©EDMC 	J 	 .[fl-ad(IJ(1()fl to dc!ivcry works of 6(sx) 

	

.\'. 	 villagcs. I Ic/shc is to carry mail from 130 
to account office vice versa; 

ED Pkr. Sanekuchi SO 	 Office works 
ED Pkr, Kumarikata SO 	 0111cc works. 

(N])AS) 
Supclt.of Post Offices 
Nalbari I3arpcta Division 
Nalbari-78 1335 

• 	
:.. 	 . 
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ANNEXURE 6 
kdlv~ 

Dated 	Jal.jalj 
Th 11th Ma7/2002. 

IPLT 

To 

The Superj1tefldt of Post offjces, 
Naibari I3arpeta Division 
Nalbarj_781 335. 

From 

 

1,jiss I3uiu Das 
• 

 

. . .... . 	D/o L&te Harmohan Das 
Ex. PA Tamuipur S.O. 
Resident of - 

Viii : Jaljaij 
P.O. : 
Mouza : Pandurj 
P.S./Revenue Circle 	RaflL n 	t. 	 3 ja c 	. Kamrup (ASSa) 

Sub : Compassionite PpoiItmpiit 	 . 

Ref 	i) 	
•Your Letter No.13/A_77 date 21-11_2001' 
My represcntatjor dated 14/12/2001 

&  
 Your Letter NOI3/_77/Statejnent dat 

25/2/2002. 
ed at Na1bj the 27-02_2002 

Respected Sir, 

Rescectfii ].y, 	with 	;( L !'I1(r; 	to 	the 	ubje• 	:i.Le(1 above the Undersjn,rj be 1 ; :o sLate as that my father llarniohan Dcls Ex. P of Talnulpur S.O. 
had died in harness of 

his duty on 22-5-95 and i have been SelacLed for the post o 1Th/S by Lh Circle Se1ectj0 Commjtte on ComDasj01. 	grouid by LeLLr/ 
Selection list vide No.STAir,/i6_t4Tsc/7 dated a 

	GuwahrLi the 1.lth Noveflibor 
1999, but I hov no ben appoin 

Led till date 
although considerable time had already passed' over andt my 

family had been suffering fron •accu financiaj hardship and 

the financjci conditjo of our family has b 
	 ated from een deton bad to 'orc as the small a1flCI)L of pnsioi1 of m 	fa Lher is not enough to 

run the basic need of our fani.Lly 
nienib j-s

1. 

1 C1Uding the dependent sistC 	and widow mother. 

Father, I like to submit- that nj'self :i.s a bachej03-  g.L r i• and passed fl1gi)>.ecofldary 	';t 	'x:j naLi)fl 	the ynr .1991 md 	y date 	f birth is 3 0 - 3 - 1971 arid my present ago is, 3() years 17 months ii day. 
on 11-3-2002 

In the meantime yo  
abc 	

gc;odf 
was Pleased to asIc my 	illingnesc to join an "Grïi 	Da}c Sevak  Let. 	No. 3/A-77 date 21 - 11 - ? 	 vicle your c1 and accordjngJi 	I pretu:e 	a 

Attested 	
, 	 A • 

4dvocate. 	• 	 * 



:2: 

-- 

/ •L 

;'• ,,: 4NNEXU1J 

representation daLed 14-12-..Oi 	int.j  my wi.ilinynes 	to Join 

as t"Grarnin Dak Sevak' till I am posted on selected post of 

PA/&A and my choice of station is Rangia area of Kamrup 

district., As.sam 

Meanwhile your goodseLt was please to inform me vide 

Letter No. B/i-77/Staternerit dated at Nalbari the 27-02-2002 to 

submit my, choice of p1 ace/willingness work as "Gramin Dak 

Sev,ak" showing for vacant posts and in this content I like tp 

submit you that my choice of posting is now ED Pkr. Kumarikatà 

SO as the said choice my posting is only convenient station of 

the 	SflJ(I 	VflCnflrirsg 	S 	T 	 iii'l 	ir'Iltli't 	i1 	i$lL 	,,illt 

I i 	w 	t 	I 	 I 	 i 	iii 	 ill I . 	I it 	I 	Ill 1 	H ct 

t Itt 	H I ct I. I 'ii 	it 	it II 	Hit I 	ii it I H 	I. 	I 	I 	itlil 	it 	fIt I 	1 	L HI I 	(lit 	my 

SO.I.UCtCd 13ot oC I'1\/4J\ i'S I. flu 	(lUfl 	I ud for l.hn nil .d P0L. 

Please aCCkflOWl2dq( 	t hO ri?Ce i )1. and laVourahi 0 itrdr'r 

H 	 :iHIH i 	II 	III 	Iii. 	ii 	l.Yl! 1 (IIL_IHIH'd 	Li 

at an early date and oblige. 	 - 

Thanking you. 

'sours faithfully, 

_19? ) i (.JU 'D cc2• 

MISS J3U1,U D2\S / 

Copy forwarded to the Chief Post Master General, T\ssam Circle, 

Guwahati - 781001 for favour of hi.s kind information and 

necessary action. 

JM 
Date : 11-03-2002 
	

( MISS 13ULIJ I)AS 

• - Attested 

4dvoc/ 



ANNEXUR1 - 

To 	 Dated : JalaJ.i. 

7 	 the 25th Feb/2002 
The Superintendent of Post Offices 
Nalbari I3arpeta Division 
Nalbari - 781 335. 

From 	Miss Bulu Das 
D/O. Late HarmohErl Das 

. . 	Dx. PA, Tamulpur S.O. 
Resident of - 
Viii : Ja.1ali,P,O.Dwarkuchi-781376. 
Mouza : Panduri, P.S./Revennue Circle Ranyia 
District : Kamrup (assm). 

Sub : Compassionate Appointment. 

Ref 	: 1) Your Letter No. //\-77 date 21-11-2001. 

ii) My representation dated 14/12/2001.. 

Respected Sir, 

Respectfully, with references to the subject cited 

above, the und(.,-rsiyned beys to state as follows 

1) 	That, my father Ilarmohan Das, Dx. PA of Tamuipur S.O. 

had died in harness of his duty on 22-5-1995. 

That, I have applied for appointment on compassionate 

ground and the Chief post Master General, Assam Circle, 

Guwahati--781001 was pleased to select me for the post of P1\/S1\ 

vide his letter No. STAFF/16-MISc/97 dated at Guwahati the 3.ith 

November,1999, in which my name was enlisted under Serial No.3. 

That, the Chief Postmaster Genral, Assam Circle, 

Gu.wahatj-731001 informed me vide his letter No. Staff/16-111/83 

/Part date Guwahati the 13-3-2001, as)1hy my willinyness Lo 

join in any other department within or outside Assarn. 

iv) That on 	7-12-2001, I 	prefereci 	a 	representation 	to 	the 
Chief Post Master 	General, /\ssam 	Circle, 	Guwahati-781001 , 	 that 
I 	am ready to 	join 	in 	any other 	department 	in 	anywhere 	within 
Nalbari and Guwahatj 	Dlvi 	iui. 

Contd ........2 



/ 
2: 

	
11) v) That, meanwhile, your Oodse1f was pleased to ask me 

about my i11ingness to join as "Gramin Dak Sevak" vi4e your 

Letter No. /-77 Date 21_112001 and accordeiflylj' I prefered 

a representation dated 14_12-2001, statinY my 
willi3e56 to 

join as Gramifl Dak Sevak ti:'.i I am posted on selected post of 
p../S.A. and y choiCe of Station. is Raflyla area, of YamrUP 

district, Assam.. 

vi) 	
That. myself is a bachelor yin 	

and passed Uiyher 

Secondary (artS), 
Examination in the year 1991 and my date of 

is 30 ydars 10 monthS 25 
birth is 30-3i97l and my present aye  

days on 25022002. 

time 

vii) 	
That, in the mean,* the financial condition of our 

family has been detonated from bad to worsen as the small 
father is not enouh to run the basic 

amount of pensiOn of my 
	- 

the dependent sisters and 
need of our family members includifly  

widow mother. 

In view of the above facts and cirCurnStaflcs your 

yoodself would be pleased enouyh 	 15 
to consider my rayet sy 

within

inpa  

theticallY and kindly appoint me as Gramifl Dak Sevak  

Fifteefl) days 	
25-2-2002, till I am appointed on my 

selected post of 	
as I am yualified for the said post. 

Please acknowledye the receipt of the same and 

faourable reply i respect of my aI?poifltmt uryentlY 

solI0ited. 

'rhankifly you, 

Yours faithfullY. 

	

Copy forwarded to the Chief Post MastOJ 	
HISS DULU IThS) 

General Assam Circles GuaatiO 
for favour of information and 
necessary action. I 	 ji\J ,k& t) 

MISS BULJU D1\S) 

£tos?e'3  

4dvoci'' 
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To 	
ANNEXULt 

14. 
CIII  

Nalb 	 Post Offices, 	 The 14th Dec/j 

From : Miss l3ulu Das 
D/Q, Late FIarmohai .  Das 
Ex, P.A. Tamulpur S.O. 
Residen.of - 
Viii & p.o. Dwarkuchi781376 
MOUZaS : Panduri P.S/ReVenU Circle_Raflyia 
District : Iamrup(Assam) 

Sub : *Compassionate Appoj'itment. 

Ref : Your Letter No. B/- 	date 	21-1172001 Respected Sir, 

Repectfu1l, with refereice to the Subject cited 
above, i like to State that, my father flarmohai Das, EX.P.A. of Tamulpur s.b. 

had died in harness of his duty 
O have been selected for the Post of 
	

fl 22-5-95 and I 
 PA/SA by the Circle 

li Selection Committee on CompassLoiate Ground by Letter/Selection 

t Vjde No. STAFF/16_MISC/97 dated at Guwahati the 11th 
November 1999, but I have not been appojhted till date althoUgh 

considerable time had already passed over and my fami1y had 
been Suffering from accuté financial hardships. 

COnsidering the financjai hardsh15 of Our family 
members including MY mother and  
pos of 	 Sisters, I am ready accept the 

"Gramjn Dak Seyak" till I am Posted on my selected post 
of PA/SA and my choice of st  

ation is Ranyja and its nearby area 
in the district of Kamrup (Assa,) 

I hope you will consider my prayer sympathetjcy and 
appojt me as Gramin DaJc Sevaic till I am appojzte on my 
selected post of PA/SA and obliye. 

Thanking you. 

Yours faiLhfully,  

Copy forwarded to the Chief Post Master 
Generai, Assam Circle, Guwahat.j_781001 
for favour of information and necesary 
action Please. 

MISS I3ULU DAS) 

(MIss I3ULU DZS) 

jfr 
dvocate. 

11 
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The Chier 	
(ierlorfllA. C 	Ga ircle, 	

uhat I. 

Dated Dwarkuc,uj(R 	

the 71h t1cember20 Pray10  

Sir, 

have the hono.. 
 

fatherts death (Late 	 to 
1fOr 	

you that after my 
 HarQ1]afl D5 E>PA Tamujrur S.Q) approved as 

P.A. 	by 	- 'ic 	kind Your 	
Your m em o 

No Staff 1 	
Seg7 dat1/lj/9 	

now r am not 
has been dotorfat 

pos ted anyvhero On 
	

Bu I 

	

(h 	r 	d o ho 	han 	Out' 	:jj 	c cond t ion d 	
to th0 Worst 	Th0 SI 	

amount of 
Pens0 of my 

fnther 	no 
erouh to run the basic need of 

our famii 	
Un(jer those Ci!ctIrnsfa 	

I  in Naibari 	 req,5 You to post 
mc 	

arpeta 
DiViCCn if not in Guwh11 

•m reV to work in 

w 	
p 	t a 	dl is  th 	 kind 

1 Id dc 	j5 earj  
fawi 	 I U 	a 	

h0 I p to Our 
t 

I So r Lque51 
you kin0j 	

to post me 800n 	
for WhiCh 

act of Your kIndness I 
S1EH remain 

grat001 to you. 

001 	
faIthfully, • 	 I 

13u I u 	) 

/ 	

Daul)tor 01 Lt.IIa D s 

	

• P A 	
rtni 	

D3S . 	, 	u I pur, S .0. 

4 610011  
/ 

0ca AO 
öp 
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TO 
	 I~NNEYUR!F_ - ', 

The Chief Post: Master cara, Asam, 
Guwahati Circle. 

Through the Ninister of Parliamentary Affairs 
In formation Techno logy & Communications, 

Dite at Ranc;ia the 5 1th October/2001 

- 	 Prayer for 	ointm ent in P A cadre.r 4k, 	 rc-lax- 

ati on 	ies, 

Sire  

With most respectfully I have the honour to State 

that I would like to draw a few lines for your kind attention 

and sympathetic action Q  It isknowfl t your }:tnd honour that 

my father Sri Harmohan Das,P.A.of TamUlpU.: SC has died on 

22- 5- 95 in office working hours. After my fathers s death I have 

suitted an application to appoint me in compassionate ground 

and according honourable chief post Master General,ssarn Guwa-
hati circle have approved my name asPA cadre with vide mio 

No. staff /16Mi s/97 dated 11-131.-99 But uptil now I have 
not posted any where. Now my utmost rquest to your kind honour 

that if vacancy occurs in Guwahati Nalbari Brpeta Division 

Kindly appoint me in p,A;,Cadre,  On the other hand my familly s 

economic condition has become 	very poor our farnilly passing 

days in great difficulty,Thi Srnaii, .ension amount of my father 

± $ not enough to run the whole f cmi LI y 

Under these circumstances kindly look into the ma-

tter with swpathy for which act of your kininess I shall ever 

greatfuli to you for all time to coma e  

Yours fal thfully, 

]PI). LLu 

(Eulu Des) 
Daughter of Late Harmohan Des, 

- 
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IN THE CENA L AI*IIN IS1 AT lYE [R IBUNA L 4 z k, 
GUWAHAPI BENCH ;:::: (TJFjpi. 

In the latter of : 

O.A.NO. 211 OP 2002 

Miss Bulu ]s 

...... 	4pplicant. 
Vs 

Union of India & Ore. 

R e sponderits. 

Written Statements for and on behalf of Respondents 

Noes 1, 2 and 3. 

I 	 I, N. ]s, SuperIntendent of Post Offices, 

Nalbari :Barpeta DivIsion, Nalbari, do hereby solemnly affirm 

and say as follows : 

1. 	That I an the Superintendent of Post Offices, 

Nalbari Barpeta Division, Nalbari and Respondent No.3 In 

the case. Ihave gone through a copy of the application 

served on me and have understood the contents thereof 

ve and except whatever is specifically admitted in this 

iitten statement, the other contentions azid statements 

may be deemed to have bees denied and the applicants should 

be put to strict proof of whatever they claim to the contrary. 

I am autborised and competent to file this written statement 

on behalf of all the respondents. 



- 

2. 	That the respondents beg to state that the 

• applicant was approved for appointment under relaxation 

of normal rules vide Chief PMG, Guwahati memo no Staff! 

16-1/98 dated 11 .11 .99 • Due to non availability of vacancy 

the Postal Directorate decided to coneder the cases of the 

candidates approved for appointment under Compassionate 

ground to prefer them in the vacant poet of Gramin Ik Sewak, 

if they are willing as Such. Accordingly, the applicant 

was asked to offer her willingness, with the choice of 

station against GDS post till she is posted on selected post 
Postal 

\oZ PA cadre • But as per the instruction of 22± Directorate, 

'the candidate, with their acceptance of GDS post, would 

have no further claim for appointment on any special oonsi 

deration against regular departmental vacancies and they 

require to furnish an undertaking in this regard. Under the 

above circumstances, the applicant could not be appointed 

against GDS post due to her conditional option. 

3 • 	 That the respondents have no comments to the 

statement made in paragraphs 1,2, 39 4.1 9  4.2, 4.3 and 4.4 

of the application. 

4 • 	 That with regard to the statements made in 

paragraph 4.5 of the application the respondents beg to 

state that due to non availability of vacancy, the Directorate 

decided to consider the cases of the candidates approved for 

appointment under Compassionate ground to prefer them in the 

vacant post of Gramin Dak Sewak, if they are willing as such. 
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Accordingly such candidates, including the applicant were 

asked to offer their willingness with choice of station, 

against tmxmzxtm GDP Posts vide letter no. )3//v77 dated 

21 .11.01 • But no willingness was received from the applicant. 

A copy of letter dated 2101.01 is annexed 

herewith as Annexure - 'A' 

5. 	 That with regard to the statements made In 

para 4.6, of the application the respondents beg to state 

that it was admitted that since no willingness was received 

from the applicant in response of letter dated 21.11.01. A 

further willingness, showing the vacant post and nature of 

works as such posts, was called from all the approved Candi' 

dates for appointment as mentioned earlier vide letter no. 

B/A '77/ statement l.ted 27.02.2002 • In this context, there 

was clear instructions from the Postal Directorate that tie 

approved candidates with their acceptance of GDS post they 

would have no further claim for appointment on any special 

consideration against regular departmental vacancies and 

they require to furnish an undertaking In this regard. Purther, 

the Directorate issued instructions for discontinuance of 

waiting list of the candidates approved for compassionate 

appointment. Hence in this instant case, the applicant 

furnished her option for GDS post under her letter dated 

25.02.02 and 11.03.02 with a condition that she is willing 

to accept the GDS post J till she is posted on selected post 

of PA cadre • As the option of the applicant is conditional 

and against the pè].icy of the Department, 	sasot 
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taken into consideration for appointment against the vacancim  

in GDS post circulated vide letter dated 27.02.02. Copies of 

letter dt.27.2.02, 25.2.02 & 11.3.03 are armexed as AnneXUre-B,C,D. 

6. 	 That with regard to the statements made in 

paragraph 4.7 of the application that. On the merit of the 

willingness of the said S=i Biswajit Das, be was ordered 

to work as GDS at Kachukata BO. The production of original 

testimonial before issue of appointment is a procedural matter. 

The applicairt has nothing to object in this regard. 

7.0 	 That with regard to the statements made in 

paragraphs 4.8 of the application the respondents beg to 

state that as per pèlicy of the Department this has been made 

clear that with their acceptance of GDS post the approved 

candidate would have no further claim for appointment on any 

special consideration against regular departmental vacancies 

and they require to furnish an undertaking in this regard. 

Here the respondent beg to submit that the option/willingness 

of the applicant to work in GDS was conditional that .he. is 

willing to work in GDS posts till regular appointment in 

departmental vacancies. Thus, boase has not been taken 

into consideration for appointment in GDS post. 

8. 	 That with regard to the statements made in 

para 4.9, of the application the respondents beg to state 

that the respondent beg to deny the contention of the applicant 

regarding alleged non approval of Shri Bishwajit Das who stands 
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I  approved for appointment in the Postman Cadre ear her than 

the applicant vide Chief PMG Memo No. 6taff/16A4ise/97 dated 

03.02.98 and hs position was at serial No.1 of the list for 

appointment in postman cafre • Thus the applicant without 

going to the facts tries to give a wrong information and as 

such her contention should be straight way rejected. 

A copy of letter dated 3.2.98 is annexed 

asAnnexure- E. 

q. 	 That with regard to the statements made in para 

4.10, of the application the respondents beg to state that 

approved list of the candidates for appointment on 

compassionate gTOUnd is being furnished by the Circle Selection 

Committee in each year. Accordingly their cases are being 

taken into consideration subject to availability of vacancies 

in the cadre approved for. Here in this case, the applicant 

was selected in the list prepared for the year 1999 and her 

name placed at serial 3 of the said list. The candidates 

selected earlier were a8ked to exercise their option to work 

in Gramin ]s Sewak posts. Itter No. B/A'77/Statement dated 

27 .02.2002 was issued to all the candidates selected for 

compassionate appointment in continuation of the letter dated 

.21.11.2001 showing clearly the vacant post of Gramin Das Svwak. 

As mentioned earlier, the option furnished by the applicant 

was conditional and her case is not taken into considerat ion 

and her request for interin order restraining the respondent 

from filling up the GDS post is not at all justified In the 

eye of law and liable to be dismissed. 
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10. 	That with regard to the statements made in para 5 
of the application the respondents beg to state that In view 

of the facts mentioned above the ground for relief sought for 

by the applicant has no base at all and liable to be dismissed. 

11 • 	 That with regard to para 6 & 7 of the application 

the respondents beg to offer no comments. 

12 • 	 That with regard to the statements made in pam 8 

of the application the respondents beg to state that relief 

sought for by the applicant is not at all tenable and Uab le 

to be rejected. 

Verification........... 
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VERIFICATION 

I, N • ]s, presently working as superintendent 

of Post Offices, Nalbari Barpeta Division, Nalbari, being 

duly authorised and competent to sign this verification do 

hereby solemnly affirm and state that the statements wade 

in paragraphs 	3 	I" 	 of the app licat ion 

are true to my 1owledge and belief, those wade in paragraphs 

4 	being matter of record are true to my 

information derived therefrom and those made in the rest are 

hunib le submission before the Hon 'b i.e Ti' iburta 1 I have not 

suppressed any material facts. 

And I sign this verification on this2Ytb day 

of November, 2002 at Guwahati. 

jJQ) 
Deponent FWw1iW! 

upd1. of Post Offis 
Veibari Barpeta D 4" 

Valbari-7fl 
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DEPARTMEI' OF POSTS:: INDIA 

0/0 the Supdl. of Post Offices :: Nabaci Rarpeta Division 
NaIbari-71335. 

To, 
(i.Shri Gunajit Pathak, S/O Late Haiipad Pathak, Ei- Postman, BaipelaHO 

Viii: Rayatpara PO& Dist. Barpea. 
,! 2.Sri Dipak Baro, S/O Late Bipin Ch. Baro,Ex- SPM, Doomni SO 

bull: Bairagi P0: Nathkuchi, Via - Assani Syntax 
3.Miss Bulu Das, D/0 Late Harmohan Das, Ex- PA, Tambulpur SO 

At P0:DWarkuchi SO 
4.Mrs Gitima Devi, W/O Late Dandeswar Sarma, Ex- PA ,Divl Office 

' at:Patacharkuchi 
5.Sri l3iswajit Das, Si0 late Prabodh Das, Ex-Group —D, Rangia SO 

vill: Pub Sitatra, P0: Rangia 
6. Sn Uttam Ramchiary, S/O Late Lolit Ramchiary,Ex- Postman, Bhowanipur SO 

Viii :Rarkucijhar, PU: Medaghat 
,7 . Srnt.  Pratirna Talukdar, D/O Late Ramesh Ch. Das, Ex-O/S Cash, Rangia SO 

Vill& P0: Kakaya via: Belsor 

No: BIA-77 	 Date:: 21-11-2001,, 

Sub:: 	Coinpas1onatc appointment 

in pursuance of CO/GH letter no. tafl16-R1g'88/part dtd. 14-08-2001, it is to 
intimate to you that the Directorate has decided to consider the case of wait listed candidates 
approved for appointment under compassióha*e &ound  for cant post of Gtazniñ D* Sewak, if 
you are willing and eligible for the post. 

As such, I have been directed to ascçrtain your willingness for the 01)5 post and 
choice of stalion, if any. 

it is therefore requested to submit your WilliflgflC8s for 01)5 post and choice of 
station, if any, at an ear1ydate. 

Supdt of Post Offices 
Nalbari Baipeta Division 
Nalbari-781335. 
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EMPPAIMIM.N.T or ivrs :: VWM 
Office of the Superintendent of Post Offices:: Nalbaii Baipeta Division 

Nalbari-781335 

To 

t 	1. 	Sn Gunajit Pathak, S/O Late Hazipada Pathak 
- 	 Ex-POstinan, Baipeta HO, Vill-Rayalpara, PO-Baipeta. 

	

2. 	Sn Dipak Barn, 5/0 Late Bipin CIL Born'. 
Ex-SPM Dooinni SO Vill-Bairagi, P0-Na hküchi 
Via Assam Syntax SO. 

3, 	MissBuluDas,D/OLateHaymohan Das 
Ex-PA, Tainbulpur SO, viul&PO-Datkuchi$O 

4 

	

	Mrs Gitnna Dcvi. W/O Late Dandeswar Sanna 
Ex-PA,DONalbanatPatacharkuclu. 

5 	Sn Biswajit Das, S/O Late Prabodh Das 
Ex-Gr-D, Rangia SO at vili-Pub Sitara, PO-Rangia. 

6 Sn Uttam Ramehiary, Sf0 Late Loht 1amc1uaiy 
Ex-Poslman, Bhowanipur SO, 'villBarkuthijhar 
PO-Medaghat, via-Assam Stax O. 

I 
7 	Smti. Praatuna Talukdar, D/O Lit Rameth Das 

Ex-O/S cash, Rangia SO viU+POKakay, via-Beelsor 

No. B/A-77/Statement 	 .DNaibaridie27-02-2OO2 

Sub: 	Compassionate appointment. 	E 
In continuation of this office lottcrNo B/A-TI dtd. 21-11-02 on the aboyc subject 

	

it is intimated that the following post of GDS are. 	under this Division. 

Please submit your choice of plac/willingncss to work as GDS in the following 
GDS posts, if any, within 7 days from the dat. ofreceipt of this letter.  

EDDAJagàraSO 

 

beli*work of 6(six) villages and 
aIsoMOpaidctc 
1nàd4ionto delivery works of 6(six) 
villages. He/she is to carry mail from BO 
to account office & vice versa. 
Office works 
Offleeworks. 

(N.DAS) 
Supdt.of Post Offices 
Nathan Barpvta Division 
Nalbari-781335 

ED An Sanekuchi SO 
ED Pkr, Kurnarikata SO 
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To 	

Dated : Jaia1i 
the 25th Feb/2Q02 

The SuperIntendent of Post Offices 
Nibari BarpetaDtViBiOfl 
t4aibar.i - 781 33. 

From : Miss Bulu Das 
D/O. Late Harmohan Das 
Ex. PA, TamulpUr S.C. 
Resident of - 
Viii : jalaii,P.O.DarkUChi7 8137 
Mouza 	Panduri, p.S./ReveflflUe Circle Ranyia 
District : Kamrup (assam). 

Sub . Compassionate Appointment. 

Ref 	i) Your Letter No B/A-77 
date 21-11-2001. 

i) My representation date4 114L) 2/Z01 . 

Respected Sir, 	 S  

RspectfU1ly with refer ncea to the subject cited 

above, the undersiyned bess to staeaS follows :- 

i) 	That, my father 
Harmohafla8,JEPA of TamulpUr .O6 

1.

had d7ed in harness of his duty;pn.1:995•. 

That, I have applied for 	 on. c.ompassipflate 

yround and the Chief post M9ter General, Assam Citcle, 

Guwahati-781001 was pleased to ae].ect mefor the 
post of PA/SA 

vide his letter No. STAFF/16-M1SC497 dated at Guwahata. the 11th 

November,1999, in which my name W4B enl.sted under Serial No.3 

That, the Chief postma4ter General, Assain Circle, 

Guwahati-781001 informed me videis letter,NO. .Staf/l6-Rl/SS 

/Part date Guwahati the 13-3-2061, asking my wi11injness to 

jOlfl 
in any other department within or outside Assail'. 

That on 7-12-2001, I preered a representation to the 

Chief Post Master General, AssamtCirCle, Guwahati-781001' that 
I am ready to oin in any other .department in anywhere within 

Nalbari and Guwahati bivisio. 	j 	S  

Elk 

Con td . . • . . . . 2 
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II. 

'v) 	That, meanwhile, your yood8elf was pleased to ask me 

about my willingness to j oin as "Gramin Dak' Sevak" vide your 

Letter No. B/A-77 Date 21-11-2001 and accordeinylY I prefered 

a representation dated 14-12-2001 statifly my willinfleSS to 

join as Gramin Dak .Sevak till I am posted on selected port of 

P.A./S.A. and my choice of Station is Ran9ia area of KamrU) 

district, Assam.. 
' 

That, myself is a' bachelor 9iri and passed Hiyher 

Secondary (Arts), Examination in the year 1991 and.my  date of 

birth is 30-3-1971 and my present ae is 30 years 10 months 25 

days on 25-02-2002. 

time 
That, in the mean,* the financial condition of our 

family has been detonated from bad to worsen as the small 

amount of pension of my father is not enouh to run the basic 

need of our family members includiny the dependent sisters and 

widow mother. 

In view of the above facts and circumstances, your 

yoodelf would be pleased enouyh to consider my prayer sympa-

thetically and kindly appoint me as Gramin Dak Sevak within' 15 

(Fifteen) days w.e.f.f. 25-2-2002, till I am appointed on my 

selectedpost of p.A./S.A. as lam qualified for the'said post. 

Please acknowledye the receipt of the' same and 

favourable repl' in respect Of my appointment uryently 

solicited. 	' . 	 ' 	

' • 0 

Thankiny you, 

11 

Copy forwarded to the Chief Post Master 
.! General Assam Circle, Guwahati781001 

for favour of information and 
necessary action. 

Yours faithfully, 

nz* 	~Oth I 

tMISS BULU DAS) 

1$Lgi, a4. 
MISS BULU DAS) 
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~'k~ 
• Dated 	Jaijali 
• The 11th Ma'/2002. 

rL Superintendent ofPOst offices, 
Na1bariBrpeta Division 
Nalhari-781 335. 

From : Miss Bulu Des 
D/O Late Harmohan Das 
Ex. vi Tamuipur S.O. 
Resjdent of - 

Vill : Jaijali 
P.O. : Dwarkuchi-781376 
Mouza 	Panduri 
P.S./Revenue Circle : Rania 
Dist : Kamrup (Assam). 

Sub 	Compassionate Appointmnt. 

Ref 	i) 	Your Letter No.S/-77 dae 21-11-2001. 
My representationdated 14/12/2001 & 25/2/2002. 
Your Letter No.B/A-77/Statèrnent dated at Nalbari 
the 27-02-2002. 

Respected Sir, 

Respectfully, with rferences to the. subject, cited 

above the undersigned be9s to state as that my father Farmohan 

Das Ex. PA of Tamulpur S.O. hafi died inharness of his duty on 

22 - 5 - 95 and I have been se1ected for the post of PA/SA by the 

Circle Se1ection Committee on Compassionate ground by Letter/ 

Selection list vide No.STAFF/16-MISC/97 dated at Guwahati the 

11th November 1999, but I ha ve not been appointed till date 

although considerable time had already passed over and my 

family h ad been suffering f.roLi -accute financial hardship and 

the fin.ncial condition of our family has been detonated from 

bad to wor,en as the small amount of pension of my father is 

not enough to run the basic need of our family members 

including the dependent sistet and widow mother. 

Father, I like to submit that myself is a bachelor girl 

and passed Higher Secondary(Arts), Examination in the year 1991 

and iy date of birth is 30-3-1971 and my present age is 30 

years l months 11 days on 11-3-2002. 

• 	In. the meantime your g 	was pleased to ask me 

about mj willingness to join an "Gramin Dak Se.vak" vide your 
Letter NbB/A-77 date 21-11-2091 and accordingly, I prefered a 
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representation dated 14-12-2001 stating my willin9ness to join 

as 7 'Gramin Dak Sevak" till ;I am: posted on selected post of 

PA/SA and my choice of station is Rangia area of Kaxirup 

district,Assam. 

Meanwhile your goodseif was please to informme vide 

Letter No. B/A-77/Statement datedat Nalbari the 27-02-2002 to 

submit my choice of pLaCe/willngness4workoas "Gramin Dak 

Sevak" showing for vacant posts and in this content I like to 

submit you that my choice of posting. is now ED Pkr. Kumarikata 

SO as the said choice my postin ii only convenient station of 

the said vacancies, as I am a helpless bachelor girl and your 

goodseif would be pleased enough to appoint me in the said post 

and station at an early date, till I am appointed on my 

selected post of PA/SA as I am qualified for the said post. 

Please accknowledge the receipt and favourable order 

may kindly be passed to appoint me in the aforementioned post 

at an early date and oblige. 

Thanking you. 

Yours faithfully, 

I, MISS BULU DAS 

Copy forwarded to the Chief Post Master General, Assam Circle, 

Guwahati - 781001 for favour of his kind infOrmation and 

necesnary action. 

Ji5 	LD 
Dote : 11-03-2002 (MISS BULU DAS ) 
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Copy toi - 
1-il. All 

for 

POSTMAN CADRE 

1. Sri Biswajit Das 

4, Sri Rna G090 j 

L Sri Klrtik Saikja 

. Sri Suhll Ch Deka 

late Probodh Ch Das - 	Son 
Ex Gr,D Rangja So 
Sri Sat13h Ch Deka 	 •. Son 
Ex 
Mrs Labonya SaUdi 	 . Son 
Ex Or.I) J9rat 
Sri Nabin7ChCog,j, 	 Son 
Ex Mailpeon,Amgurj 

(I C SARMA) 
APr (STAFF) 

Sr Supdt//Supcit of POs/RMS in Assam Circle, 	0/0 CPMG,Gtaha. 
informatjonj 

N 

DEPART71ENT OF POST 	 / ' 	 OF TUE CHIEF POSTh\STER GENERALs ASS1.MCIRC: GU',AHATI-78l0O1, 
Na. Sttf/16-Misc/97 	 dated at Gxahati, the 03.02.1998. 

On the reconyrndatjons of the Circle. Selection Corwiittee the 
Chief Postmaster General, Assam Circle, Guwahatj has been ple-ised to 
appro*e appointment of following aticants under relaxation of normal 
recruitment rules in PA I/Postman Cadre. 

It i clarified that the ,bove cases have only been approved for 
recruitment under relaxation rules by the Circle Selection Committee and 
the said approval does not confer upon the approved applicants any right 
for IrTmediate absorption as their appollntment will be further subject to, 
availability of vacancies as per the extant rules governing the recruit-
ment under relaxation of normal rules. 

Their appointment will further be subject to verification of their eligibility which - will be verified by théappointing •uthoritie8 
from the original records vis-a-vjs thel eligibility criteria. Accordingly1 
the approved applicants will be recuired to produce original certificatef 
especially certificates of nationajjty,1educatjol qual1fjcatjn, date of birth etc which will be verified personally by the appointing autho-rities zegardjng their genulness beforej appointing them. 

Si.  
N 	 Name of deceased official 	Relation- o. Name of candidate 	 and address 	 ship 
PA CADRE 

Sri Bipul Ch Das 	 !ate 4baràm•Das 	 Son 
Ex Postman 1  .Hojaj So 

Sri Diken Deka late Uttam Ch Deka 	 Son 
Ex SGM.. Fo Guwahatj 	 - .... 

Sri Dipak Boro 	 ,4ate k3kpin Ch Boro 	 Son 
-' Ex S PM Doornnj SQ 

The cases of the following candidate have been rejected after due. 
Consideration by the CSç. 

1. Sri Ruh.jni Kr Borah 	 Shri B)ula Ram Borah 	 Son 
Ex Majj Peon 1  Panjeola SO 

Another case pertaining to Qzep PAlcadre halit been found to be incomplete and haOe been referred back to Divisional Head for expe-ditious completion. 

- (xcS 
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AP3 (STAFF) 
0/0 CP4G:GtJWAHAT1_1 


